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Dear Chief Secrafary, s i

I riefier to iha Malificafion issued by (his Deporiment vide 5.0, Mo, 3THE] dated
DIMZIA017, which mandates Individual beneficiariss undsr the NFSA to fumish peaf of
thov Asdhaar nwember or _un ] igs. Tha
Holification further stales (hat beneficiades witnout an Asdhaar numbar, who wish i aval
subsidias, mus! apply for Aathaar enroiment by 30t June 2017. Over lime, the deadling
for Aadhaar seeding his Dean nhprdﬂprrhdluﬂy ‘with the Iafest mdension granted until

31" March 2025

1 As discussndin the Fun:l Su:rltn‘lu ﬂnnfaflnﬂ on ZR0A2025, all States/UTs
were requesied to complate: Ajdhanr, seeiling ind -m*:; By 3" ‘Warch: 2025,
h-r:phamu,ihﬂ% & ,4 5l anfod:- r, b #nsure. that no
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0™ Juenn 2025

repnal Intervantion 1o snsurs the Asdhaar seeding of ull NFSA

tata/UT s competed within, the atipuiaing imeframe. In cuse thers
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3 I seck. your pa

benefciaresin your 5
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With Regards, -~




